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everything has to be dome according to
the rules. What can we do about this ?
You have to do it according to what is
possible ; and a certain government has
to perform their duties according to a code
of conduct. You cannot just go and do it
like this. We are not ordinary people. We
are elected representatives of the great
democratic country. We have to go accord-
ing to what our traditions are. We have to
give a very good image of this country ;
and we have to exert our influence and in a
very perfect manner.

(Interruptions)
MR. SPEAKER : Mr. Banatwalla.
Please sit down.
DR. V. KULANDAIVELU (Chidam-

baram) : There is one objectionable point.
The hon. Minister of Parliamentary Aflairs
had stated ‘these elements’. What he refer-
red to 1 do not know.

(Interruptions)

SHRI K. MAYATHEVAR : We are for
India ; we are Indians first and secondly
Tamilians. We are ready to die for our
country.

(Interruptions)

MR. SPEAKER : Again you are shout-
ing ; again you are levelling down yourself.

(Interruptions)

SHRI K. MAYATHEVAR : We arc
walking out in protest because the Govern-
ment is not protecting the lives of Tamilians

in Sri Lanka ... (Interruptions)
12.35 hrs.
Shri K. Mayathevar and some other

Member then left the House.

——————

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DIFFICULTIES IN GET-
TING ADMISSION TO UNDER GRA-
DUATE COURSES IN DELHI UNIVER-
SITY ESPECIALLY BY SCHEDULED
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CASTE AND SCHEDULED TRIBE

STUDENTS

SHRI G. M. BANATWALLA (Pon-
nani) : I call the attention of the Minister
of Education and Culture and Social
Welfare to the following matter of urgent
public importance and request that he may
make a statement thercon :

““The reported difficulties in getting
admission (o undergraduate courses in
Delhi University especially by Scheduled
Caste and Scheduled Tribe students
coming from all over the country.”

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND CUL-
TURE AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL) : The undergraduate
programmes oflcred by the University of
can admit over 37,000 Delhi students in a
year. These facilities comprise of about
23,000 seats in regular B.A., B.Sc. and
B.Com. courses, some 11,500 seats
in  Correspondence  Courses and over
3,000 seats for women students who register
with the Non-Collegiate Women's Education
Board.

As against these facilities available in the
University of Delhi, the total number of
students who have secured 40°, or more
marks in Senior Secondary School Examina-
tion in Delhi and qualified to seek admission
to colleges is 35,266.

The process of admissions to colleges in
Delhi started on July 11, 1983 and will con-
tinue till August 16, 1983,

There are 64 institutions including even-
ing colleges attached to Delhi University.
According to the admissiun procedure, stu-
dents apply directly to colleges of their
choice, and admissions are made by each
college from among the students who apply,
on the basis of merit. A large number of
students apply simultaneously to several
colleges, and those who have secured high
percentage of marks get selected in several
of them. In consequence, in the initial
stages, it 1s likely that an impression is
created that a large number of students with
high percentage of marks have been denied
admission. However, as actual admissions
stablise, most such students are able to
secure admission in one college or another.
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It is true that all students in Delhi are
not able to secure admissions to coligees and
courses of their choice. The seats in diffe-
rent courses are limiled, and so is the
admission capacity in the individual colleges.
However, on an overall basis, it is unlikely
that any eligible student will be unable to
get admission to an undergraduate pro-
gramme of the Delhi University. The correct
position will emerge only when the admis-
sion is closed on August 16, 1983.

The University has prescribed a separate
procedure for admission of students belong-
ing to Schedulcd Castes and Scheduled
Tribes. Such candidates register with the
University for admission to B.A., B.Sc. and

B.Com. courses.
12.39 hrs.

(Mr. Deputy Speaker in the Chair)

For Science courses, the total number of
Scheduled Caste Scheduled Tribe candidates
registered was 210, of whom, 202 who ful-
filled the qualifications were allotted to diffe-
rent colleges. According to information
available so far, only 165 students have col-
lected their admission slips from the Univer-
sity. Evidently, there is no difficulty for
SC/ST candidates seeking admission (o
Science courses.

For B.A. and B.Com. courses, out of
3069 candidates registered, 2486 were allotied
to different colleges and courses of their
choice in the first phase ending 8th July.
The remaining candidates alongwith fresh
applicants belonging to this category were
given an opportunity to register again for
other courses on July 26-27, 1983, 380 out
of 501 candidates registered during these
days were allotted to colleges. 110 out of
the remaining 121 were again permitted to
exercise a fresh option of courses and are
being accommodated in various colleges,
leaving only 11 candidates who have not
been allotted to any college so far.

The Government are anxious that the
facilities provided for admission of SC/ST
students in all Central Universities including
Delhi University, are in accordance with the
guide-lines suggested by the Government.

" Delhi

Accordingly, the Delhi University agreed to
reserve 22.5% of the seats for SC/ST (15%
for SC and 7.5% for ST) from the current
year, as against 20% (15% for SC and 5%
for ST) in earlier years. The University has
also agreed to relax the minimum percentage
of marks for eligibility beyond 5%, and
wherever reserved seats are available, to
admit students who have obtained not less
than 33% marks pass marks in the aggregate
in the qualifying examination.

I have had the position of admission
during the current year reviewed, in consulta-
tion with the University of Delhi and the
University Grants Commission. [ am glad
to inform the House that the University has
assured me that all the SC and ST candi-
dates who are eligible to join the University
will be offered admission in various courses.
For this purpose, registration for SC/ST
candidates will be kept open upto August
16, 1983,

It was brought to my notice that several
students who had secured very high marks
were unable to join Science (Honours)
courses due to non-availability of seats. I
am glad to inform the House that the Chair-
man, UGC has assured me that a few more
colleges in Delhi will be allowed to offer
Honours courses in Science enabling an
additional 260 students to get admission to
Science (Honours) courses.

I am sure the House will appreciate that
the Government, the UGC and the Delhi
University are making every endeavour to
ensure that eligible students, including those
belonging to SC and ST, are admitted to
various undergraduate programmes offered
by the Delhi University.

SHR1 G. M. BANATWALLA (Ponnani) ;
Mr. Deputy Speaker, Sir, we are
grateful to the hon. Minister for assuring
this House that everything will be done in
order to see that all those who are eligible,
get admission to the different colleges in
University. We welcome this assu-
rance. But you will realised that it is a fact
that there are lot of hardships being faced
by our students in securing admissions. I
must also regret that despite the assurance
which has come now, the Government have
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treated this question of admissions and the
hardships being faced by the students rather
lightly. We are, therefore, being given such
excuses as students applying in different
colleges and, therefore, the situation not
becoming very clear, We are also told that
after some time the situation will stabilise
and so on and so forth. But this is not to
be taken so lightly and the complaints
should not be so easily dismissed We are
told that the undergraduate facility offered
by the Delhi University came to about
37,000. As against this facility available in
the Delhi University, the total number of
students who secured 40 per cent and so on
and so forth to 35,266. However, when we are
told that the intake capacity of our colleges
is 37,000 students we must remember that
the facilities comprised only 23,000 students
in the regular B.A., B.Sc. and B. Com.
courses. So, we do not know how many
students seeking admission to these regular
courses are there when the capacity is
23,000. We are given the overall figure of
35,256, who desire admission. But all of
them may not like to go in for corres-
pondence courses and so on and so forth.
Therefore, the question is this. How many
students want admission in the regular
courses in the different colleges? When
there is a wide difference between the
demand for and the supply of seats in the
colleges, what is being done to see that
those who are qualified and who are
applying, get the seats? I must ask the
Government for information regarding the
number of students who desire admission in
the regular courses.

Of course, we are told that the intake
capacity is 23,000, What is being done in
order to see that-those who desire admission
in these regular courses do get the required
admission ? We are told that a large number
of students have reported to the University
that they have been refused admission, cither
on very absurd grounds or without assigning
any reason what so ever. 1f it is a fact, how
many students have made such complaints to
the University and what has the University
done in order to see that the complaints are
properly looked into and the remedial mea-
sures taken ?

1 must also say that there are difficulties
with respect to Scheduled Caste and Tribe
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students. While the Government have
decided to increase the percentage of seats
for the Scheduled Tribes from 5 to 7-1/2, is
it a fact that the colleges are not prepared to
accept that, they are not prepared to imple-
ment it ? Arc there complaints to this effect
with the Government and, if so, what has
been done with respect to it ?

We are being told that there is no difhi-
culty with respect to Scheduled Caste and
Tribe students because all those who regis-
tered with the University, almost all of them
were given admission slips. But it is not a
question of mere allotment being done by
the University. It is not a question of mere
admission slips being issued by the University.
The point is whether they have, on the basis
of those admission slips, secured admission
in colleges or not. This is the crux of the
problem. Is it or is it not a fact that these
admission slips are not being honourced by
the colleges ? The University may assign
a student to a particular college, but then
the college turns down the application on
very arbitrary grounds.

We have a number of instances of com-
plaints by the Scheduled Caste and Tribe
students of being harassed, by the colleges.
1 may refer here to one such reported incid-
ent, that the Scheduled Castes and Scheduled
Tribes students assigned to the College of
Vocational Studies— —we are told and it is
reported — —have complained in writing to
the University that not only admission was
refused, but the Principal hurled filthy abuses
on them and the police was called to throw
them out. The University assigns students
to a particular college. Whea they go to
that college it is this humiliating treatment
that they have to suffer. There is an alleg-
ation that even the Principal hurled filthy
abuses against them and the police was
called to throw out those students assigned
to this particular College of Vocational
Studies. It is a matter that has appeared

in the press. [ would like the hon. Mini-
ster to enlighten this House with respect
to such incidents of harassment. What

strict action is being taken in the matter?

That the colleges are not honouring this
reservation for both the Scheduled Castes
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and Scheduled Tribes students is a matter
that must be taken rather seriously. Itit a
fact that on 23rd of July, the Vice-Chancellor
wrole to colleges to let him know the total
intake capacity of the colleges and the total
number of Scheduled Castes and Scheduled
Tribes students who have been admitted to
such colleges? We are thankful to the Vice-
Chancellor for having so addressed the coll-
eges. But is it a fact that while the Vice-
Chancellor asked the colleges to give this
information by the 26th of July, very few
colleges cared to reply even to the Vice-
Chancellor? If such is the situation, one
would like to know from the Government
what effective steps are being taken in crder
o see that these complaints of Scheduled
Castes and Scheduled Tribes students are
also being properly looked into.

Sir, we are told that there is a particular
question about minority institutions. There
is, for example, the St. Stephen’s College in
Delhi and the Khalsa College in Delhi, who
have declined to abide by the reservation
policy. Now, I would like the hon. Minister
to enlighten the House with respect 10
the position of reservation for Scheduled
Castes and Scheduled Tribes students and
the minority institutions. These minority
institutions established and administered by
the minorities enjoy certain protection under
Article 30 of the Constitution  As such, as
per the article, this circular with respect to
the reservations cannot be imposed upon the
minority institutions.  Will the Government,
therefore, assure this House that this Cir-
cular will not be sought to be imposed upon
the minority institutions and their position
vis-a-vis Article 30 will be duly respected ?
This is the question throughout India ; in
various other universities also circulars have
been issued and the minority institutions are
protesting, complaining about that. That is
the position in Bombay and various other
places. Therefore, what is the thinking ot
the Government ? And will the Government
assure that these restrictions with respect to
admission and with respect to the appoint-
ment of the tcaching stafl and others and
the reservation there to will not be imposed
upon the minority institutions ? At the same
time, however, the Scheduled Castes and
Scheduled Tribes students must have all the
facilities and their reservation must be duly

implemented in other colleges in order to see
that they do not have any hardships.

Is it not a fact that compared to the
total number of seats which can be made
available for the Scheduled castes and
Scheduled Tribes wunder the reservation,
hardly half of the number have applied ?
If that i1s the case, there should be no
difficulty  whatsoever.  Therefore, the
Government should not merely seck a kind
of refuge in the fact that admission slips
have been issued. What has been done
in order to see that these admission slips
are duly honoured by the various colleges ?
Colleges have all sorts of, I must say,
excuses. Some colleges for example Hans
Raj and Karori Mal and others, go on
saying that the students have not taken
English in Standard XI, so the admissions
are turned down despite admission slips
issued by the university. We have another
very funny case of Ram Lal Anand which
have refused admission in the ground that
they do not have facility to teach Hindi.
Have such things come to the knowledge
of the Government, to the knowledge of
the University ? If so, what action has
been taken thereon ?

I will conclude by saying that not
merely assurances are to be given to this
House but these assurances have also to
be implemented.

SHRIMATI SHEILA KAUL Had
this Calling Attention come on the 20th
of August, things might have been clearer
to us. We would have been in a position
to give a clear picture. To-day is the 8th
of August. The admission is open till 16th
of August. Much more will be before our
eyes when the admissions are closed.

There are a few points that the hon.
Member has enquired into. Say that the
number of Scheduled Castes and Scheduled
Tribes students have not joined and their
number is so and so and only half of them
have joined the colleges or the .university,
it is upto them to come and join. You

cannot force any body to go and join
university education.

SHRI G. M. BANATWALLA

_ That
1S not what I said at all.
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SHRIMATI SHEILA KAUL : So
many seats are available.

SHRI G. M. BANATWALLA When
so many seats are available and hardly
50% of them have come to secure admi-
ssion, then why should there be difficulty
for those 50% to secure admission ?

SHRIMATI SHEILA KAUL There
1s no difficulty. Only eleven scheduled
castes and scheduled tribes students are
Jeft in whole of Delhi. Even in that case
University is going into the matter to sce
how these eleven are taken up.

SHRI G. M. BANATWALLA : Is it
your contention that all those to whom
admission slips have been given have got
admission ?

SHRIMATI SHEILA KAUL : To-day
is 8th of August. Let us reach 16th of
August. Then you can put another ques-
tion.

MR. DEPUTY SPEAKER Clearer

picture can be given only after 16th of
August which is the last date for admission.

SHRI G, M. BANATWALLA : Admis-
sion has been refused. They are complai-
ning to the Unijversity. Where is the ques-
tion of 16th of August ?

SHRIMATI SHEILA KAUL : There
is Admission Grievance Committee. They
go into the complaint of hardships which
the students face. These complaints are
individually attended to. In all 120 complai-
nts have been received. These have been
processed and sorted out in a large majority
of cases.

13.60 hrs.

And still it is going on. You see, the
call-attention has just come a week earlier.
That is our problem.

23,000 seats arc available and that would
take care of the students up to 47.1 per-
centage of marks at the school leaving
stage. As I said before, the university has
undertaken special efforts. You will be very
happy to know from the statement as to
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how we are working that every Scheduled
Caste or Scheduled Tribe candidate who
comes forward for education should get a
place.

What happens actually is, as you also
mentioned, some of these students—even
the non—SC & ST students—go to different
colleges and want to be admitted there.
What happens is that they do not mark or
cut the subject of their choice and then they
arc asked to take another one. Now if
anybody, even among the SC & ST student
gets more marks, then naturally the candi-

dates who have got more marks  would
be taken in and not the one who
has got less marks. Otherwise, there is

plenty of seats available and if there is any
need, we can also look into it.

1 refer-
Principal

SHRI G. M, BANATWALLA :
red to certain incidents of
abusing.

MR. DEPUTY SPEAKER : The state-
ment 1s also very much explanatory.

SHR1 G. M. BANATWALLA : 1 have
referred to the harassment. There is no
reply. At least, the Government should say
that they will look into these incidents of
harassments.

MR. DEPUTY SPEAKER : Whatever
you have said, the Government will look
into it.

SHRIMATI SHEILA KAUL ; It has
come out in the newspaper. We have 1o go
into the details because whatever comes out
we have lo find out the facts.

SHRI G. M. BANATWALLA : At least
say so.

SHRIMATI
said so.

SHEILA KAUL : Yes, 1

MR. DEPUTY SPEAKER: There are
two more Members....Shri Ram Swarup Ram
and Shri Bhiku Ram Jain....present. If they

complete within 5 minutes each, wc¢ can
adjourn for lunch.

SHRI BHIKU RAM JAIN (Chandni
Chowk) : Lunch can be delayed.
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SHRI G. M. BANATWALLA : Are
you satisfied with the reply ? Nothing has
been said about the minority institutions.

MR. DEPUTY SPEAKER : We will

see after lunch.

SHRI G. M. BANATWALLA : She is
saying something.

MR. DEPUTY SPEAKER : The siate-
ment given by the Minister gives all the
information.

SHRI G. M. BANATWALLA : Not
all. What about the minority institutions
about which T have asked ? If we are to
ask questions and not to get reply, let us
not have the farce of call-attention. What
is the pasition with regard to the minority
institutions ?

MR. DEPUTY SPEAKER : For your
information, the call-attention does not deal
with minority institutions.

SHRI G. M. BANATWALLA : What
about the circular of reservations and the
position of minority institutions ?

MR. DEPUTY SPEAKER : She can
only deal with the subject.

SHRI G. M. BANATWALLA : You
are not the Minister of Education. But
right now, ask her to explain it. I know
you are in the process of becoming a
Minister. But that is a different question
altogether. That is different matter altoge-
ther.

MR. DEPUTY SPEAKER : Is Minister-
ship a better job or Deputy Speakership ?

SHRI G. M. BANATWALLA :
your choice.

It is

MR. DEPUTY SPEAKER : The call-
attention does not deal with minority institu-
tions. It is left to her. If she wants to
reply, I have no objection. The point is in
the call-attention, there is no mention about

the minorities. It is only Scheduled Castes
and Scheduled Tribes. In the call-attention,
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we can only deal with the subject-matter

mentioned in it.

s U eI UN (TAT) 0 I9T-
€1y @Iy, WIAANG WAl AFIRA &
wara 9z § a1 fear AR gv a@gfee
gt 2 ety wwar @ f faenfaat &
arag vefama 1 #1§ GraTw AL ©
Ffe saagre & g9 A& § fF Arsr ot
12,000 ¥ #fa® A A= 4T T F
Y feodt #1 TEw 97 T gfa-
afgdy & gfafgg ¥ g9 W&, 3T TN
T @1 @ 2 # faEEr ogo 9l &
w9 & a1 feet  frmme & agh a9
g g !

T xga Z f& goi 3w @ @g-
fagq 37 a7 sggear F7 &7 21§ A=Al
wZIZT F1 $AT7 F@AT F FF HAEA!
F1 avg faerar g | gad oF frardf
wgar 2 Fr zifger «t fyema aAt #r
T AT 2 18w AT Awar g Fg 219
FrEAT 92 47 1 60 9@ ¥ ufyw A@T
fsrr faerfgal & 2, 395y o feeet
FaT  gHIAT HEAT 7T EY T FEET
FATAT ATT AT §FA F 1 fama =@l
1971 & fgesy ¥ 1% W a1 F19S
T2Y g1 & | g fogdr 32 faq afew
gzar a1 @1 g 1 afz foer wered
y AT g faar & gfg qgr ®9
¥ qpreT Tgd AT 2 T IAFT §@a
FLrar grar ar & gawar g sow faer
fawir & qUer 39 dIg #1 GIsAA  AFI
gIaT | AR H1ET BT AT ATHIAT
g TSHIOT IFT T T F JsY TArfea
7 | Ars faafaat & gwer St 9@
g Ig% g8t gumaT Ifge fF gw &
g & wfasy & gy fgaae w1 W|WE |
qIg IFAAT AN g1 a1 TG {¥, I
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quT g 9T Sk qIF 23 g gral
CF®Y S¥T X FT saFeygr g wafw 35
geTT BT e 9g7 ¥ fag vgw €
fozafaamar & 23 g9k "R §
FEGTEW 718 & fwo 11 gaw &E
g am-wifafmz wfgsr frar @ &
fow 3 g & Fhg @F &1 40 9vETE
SF O qry fagdt  FIEqrEE T
¥ oifgar o1 s # gfAafadr &
weqad SO FTAGST & H OSIAAT TG
fF agi 9T 1971 & 173 F1§ 3 FEF
F41 AEY @i AU 7 TEI T A9 H WIS
gg WIswH gAIT §IAF 15 & |

vgi aF & F1 §¥EE g H =79
15 fefewfargs  agt xwar) =
gfwa g1, anfzamwt g1, 77 gfkea &
a1 yeqaes gl, @17 fFEndf oy a9
& g, 9991 c3qxd sl fuyr ma
FIH HIT HTG AIEF a7 F¢ ST &
gqfaa fawra w1 )

12 g1 ®1F ST T WASYee FIeE
g, 739 gUT §FT F AW FI2 W@
&I Wgl ¥ uIPez FNET  FIAT &
geEey g, fsgag a1 § fyse #Farn
g, 994 %99 o qimwe faan €a aF
RIE g «IT YEF 91998 gL SAZ AWM
% g% guer fegwa wr @ ¢ | fRewl
fazafaa@a & weada 5 gwiiR €iE
g R AT AgPeE e
faeifaat & fau (gdes @ w©
gow g9 giw gwiv § wwe faw
1500 . ®1&@ & g uEEmng
@ g g frar fawnr w1 Far
AF g, 9139 FAEAT FT GEAT 3F §
WX BRI F €9 &7 @A AT &
@ fez o gg wifewr sdga & &9
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w1 Fq1 Afeeg § 7 SEAER g WX
1500 ueotdord &, a+F &1 @ gr
ST |TIRT 97 |

ggY feufa gt F =9 T gz 99
FYIZAS & | I1F AT HIZ IF MM
F fau frsg &, 1500 uvedtwm srg
2, 9% q1z WY A% vsfawma § rar-
FTA1 g1 7§12 | 9w ga dfaund & sa-
ia frsgaa &1 afysiT fzar aar g, T
TR FT 19 T AT F1T AZ g
Tifge | afz FIAFT gra 1500 971 &
vefaua %7 fqu g, a1 39 9F17 F1
F1T Agh T T qTa6 1 | F1a91 9 vfama
AR AT YR FWW qg @ fF F@r &
fafageq ®AWIAT F3%F qearagd Fal
AGATE & | &7 SWg HIZ BIBI FI
W gE 2 | g ISl | agT 97 feyq
WIH a1 Fde, afego fkedr uw @«
IA*2 FI8S 0F §2 FFF FI8 959
g W A FAT gL GIAFH H
132 i1z 41, z§ are 0 12 <& T8
¢ | &9l Qg § VHATA HIA7T FIAA A
FIRE & fav 200 iz sg s ag 2
FIAFT F1AF & AT 150 12 39 7 @
TE 2 | TEIET F1AH HIT @TRFT 1A
¥ gounEds & I8 ¥ fagafaeiey #
frant &1 soeras frar o sgr g faw
SFIT H I FH 1 w1 @ £, zAfav
i wEAAE 9 AglRg g oqme 2 o
50 #1 STg 9T 100 9T afg aqnr g8,
ga9 afear 1 wegagnr am =@ 26
74 WEIET FT 4g Wl ga1 F@T AMfew
fg 57 a9l & fafgesy 7 fam A
frmg F T HE FH AT E 7

§ 9=l 4gIRT FT 41T ATYF  HIEHH
4 38 g1 Y afaq s @ =gar g
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oS ¥ A AN qd @ Fawafaan sq-
T mrahr ¥ a9t foie & faar qr—
X fazafamraat £ smragiforar & Al
ST e AT IFF B AFA § Fifgd
q391T 4g1 A4 74T AT gH FH AT B
fau qare g1 =ifga fe gardr fefaat
FT gged AT &9 giar sroar o fqge
q7g a9l F1 wIAT Al aarar 2 v gaq
ATANT F1 IFT  FJTAAT F HAGAT FI
fear 8 g1 gAY FreAT T F47 I7T AN
zq frafq & fav Fare w7 fqar g ? gx
AN & 9719 AT daAX K18 7 FIE ATSH
AT F1AT 2 A7 F2A4T 2 fFoowg 29 oF
fazdt faa Afaq 7% & n=fama &
fag | g= =im 7197 z9-173E 97 femd
g1 F faeAt § o 7 =N el o
Tasx 9z 72 &, 3% fou @t femiy &
qAAET qIT ET TE 2 |

UF WAAID a3Tq ¢ ATqIET 97 T8

Y TR FTA®Y AR ATATA TZAT
nF JuAqA FEAH 2 WR 0F 0997
AIFZTAT A TAFR! I@AT ZW0 | HATATEY
FZT F A9 9T VAT HIF  OFPAA F3
T, a8 a19 & 92 AI9AT1 | §FSI =97 A1
wgdl § aifaar @@t faq wr 2 9t g
T #gl 727 | zafev 9= 5greT, Ui
AT A | =y |

MR. DEPUTY-SPEAKER : You would
have written so many letters. They would
have been honoured by the respective heads
of institutions.  After the students get the
admission, they do not come and tell us that
they have got the admission.

Ht R TIRA A ;. qifge #E =g
TG F FT F, IAT T FZAR 919 ;AT

w®e

DR. DEPUTY-SPEAKER : The students
do not come and tell us. That is the case
with me also When T enquire from the in-
stitution, they say that they have already
given admission. You may have sent 15
letters. Please make a reference to the in-
stitution to know how many got admission.

st TR TFEq (W ;. zgfae ¥ A4-
17 7=t AgIEAT § SrAAT AN fF g
gu faafgal #1 @=gq1 F1 397 @ A
37 %Y ¥fez F1 saq § 1@F g, foe
gfafgdr & seada awFre w1 fFaq
FTAST @IAT &1 AT § HIT F4T AAA
ga ®ar zqr g7 ¥ 9 faadgar &1,
st FraiFT 78F 297 8 XA FUL-
IYT gq T g, wiaer gary F fam 347
fr 37%r wfass =9 §wa gz & &,
=gty 1€ fafexa &1 z1q F19F7 a1
feqr g, aragaar 2 7

sitgdl SIIAT ®Iek @ JRTY, AT
WIAAT AS€T A AZ wgl & fF FEw
T R qZ0 A1 Fw FA7 w7 faar 2
gqd & grar 3z & 5w Sifse ww
FoFaa A 100w@sg @1 3 100
Wi 919 gl FT AT IF ¥, Tl
I A I FIATF BT 2, T FZA 3
@ F1 gga f@ar sm@r & oww
A} A1 TE &, T FEA § &
ga Y FE S1OA, AT T AT A O F
#7if% 37 % fag & #@ g1 | §
#a 7g 791 4 & fr ey " @
ST g1 s e few @ wW
TOMY | 39 F g AL qIEAT g ATl
g1

TR TIE A . AT UF  FIaT
fes ®¢ fsv fF gadt q@c g
YHT FTAT H AT 200 & §, a

200 &Y & |
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vt sivwr o @R &e
FTAT &1 arg FW@ &1 W Fgl UF
mas g1

st T TAET VR . AT |l &A1
FARAFEWE
sAa SAAT FYS ;. CETHA  FTAST

F1 & @1d 7 § Aot agT @ FES
g | agf axar wgronar & f& wast 7
A 910 S g g et Al fg=l @
Agt, fez ot ga arr agr wq ¥ fag 42
g1 @ T aiw A @, Ay gk e
agl gferw g1 wrar 2 | T OF &
TEFES T@T W0, g8 A1 & T L GEAl
g @ffq g7 oF aga § geafaw w@es
gt S ¢ it fwe gwiy fag agr ghas
gY ST 2 1 st gg ara A A1 G Al
f et @ §12 391 g7 7g1€ 971 4740 |
gAIU a9l 4g & 1% gud 4g q@l &
fF 1S & 57 gwa Am=T 21 &1 TI0
fagr, @1 =zf wdl A2 gs AT FAL
Ay ggr § Faife qgF 190 I8,
gg  4-5 Fw@sl ¥ oeng FAr
g v g @@ g faw @l
g Fzt goar vedtws & d4T @ |
& g9 Sz 97 §iF AT 0¥ F 1 AT
s TeEdz W ag g @ R wEgEs
FrEIE HYT ASPEE ZIEEN F AN &
vedlsrs ¥ faw qur zeastw GFar g
gg &1 UzHWA faw 73t E 11 &1 818
FTI 11 F ey gy faarg 81X 16
SETEd  dF gg WY g7 @Y FAredar, vEy
Stz & | moar ar gur A =g
f& gaar wset w17 gus fear g &fFw
@ awg #1 A AgY @AT & | ZEy
gu®t wee A8 fawdar & 1 wawr gEId
feraa-awens <At TIfgo |
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At QHEARY N . AYFIE F gy
¥ gg g #T 5 gure @ guTa fRares
srafs 1500 vedrde= & | aF g9 1500
F ar faqr &g vewga fas  SmEr

Fifgw |
sRAY ST WY 0 g ar @ @ o

sy TIATEEY 8 ; 3 fA0 _TIFT
CEEr Al

sfimeY At F= . ghear 1 aeT
4913 ar fzar

SHR1I BHIKU RAM JAIN (Chandni
Chowk) : Mr. Deputy-Speaker, Sir the Call-
Attention today is on (wo jssues : one, the
reported difficulties in getting admission to
undergraduate courses in  Delhi University,
and then, specially to the Scheduled Castes
and Scheduled Tribes. [ would like to say
that the Minister has mentioned that there
are about 37,000 seats reserved for students
who come from High Schools and all that.
But as my friend Shri Banatwalla was say-
ing, in fact it is only 23,000 regular seats
which can be taken by students who are
about 35,266 in number. The aifficulty,
therefore, arises for these 35,266 students of
Delhi.  Apart from Delhi students, students
from other States also come. Here [ must
congratulate the Delhi University, for the
cducation in Delhi University is supposed to
be onc of the best and 1 do feel that quite a
large number of people from all around,
whether it is UP or Madhya Pradesh or
even from far ofl places want (o come and
have education in Delhi. 1 do not want to

undes-estimate Kerala education but T must
very frankly and honestly say that Delhi
comes No. 2 to Kerala if not No. 1. That

is the reason why a lot of people are coming
from outside,

Now the Minister has said that the num-
ber of seats available is 37,000 and out of
that, 23,000 are regular B.A., B.Sc., B.Com.,
B.Com. (Hons.) course seats. She has not
taken into account those students who are
coming from outside because education in
Delhi is so good and the administration of
Delhi University is better. I, therefore,
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would respectfully wish to suggest that some
such arrangement has to be made that a|l
the Delhi students numbering 35,000 are
absorbed. And besides that, a number of
students who are coming from places other
than Delhi are also absorbed. Delhi is hav-
ing a bigger heart and anybody may come-it
does not matter. When 1 am talking in that
connection, Sir, the population of Delhi has
gone up from 5 lakhs to 70 lakhs during the
last 35 years. The number of boys and girls
seeking education has also gone up. But,
my grouse is that proportionate arrange-

ments have not been made for imparting
education in Delhi. If Delhi’s education is
such that there is a good demand, then why

arrangements are not being made ? 1 would
like to know from the hon Minister whether
there is any such scheme by the UGC or the
Delhi University or the Central Government
to arrange for the admission of those
students.

] want to mention what the Minister
had said some 3 to 4 months ago. |
read it in (he papers. She has said,
*‘The States should check the mushroom
growth of colleges and universities.” She
has also said that she does not want to
sanction opening of new universities without
UGC's approval and ‘over the years’-—you
had also mentioned-‘quite a large number of
people are coming up but without quality’.
This evidently means that the standard of
education is going down and this deteriora-
ting condition of education in this country
is responsible for 7.66 million highly educat-
ed youth remaining out of job. 1 am, there-
fore, wanting to know with such a high
standard as the Delhi University has and
with such a high rate of unemployed highly
educated persons in India, what arrange-
ments you are making in Delhi to see that
these boys and girls who are having this
education are properly utilised in service,
in the national service, apart from their
personal scrvice.

I want to quote what the Chairman of
the University Grants Commission Miss
Madhuri Shah, has said just probably a
month ago. She had said, “The presenl
anarchy in higher education can only be
resolved by scrapping the present regimen-
ted and archaic courscs of self-learning.’
She has also said, ‘The unplanned proli-
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feration of colleges and universities in
1950s and 1960s saw a phenomenal nuinber
of people going in for higher education
irrespective of its merits and usefulness.
The level of higher education went up by
16 times during the last 30 years. This
is quite contradictory. If education has
gone up by 16 times during the last 30
years but it is going up without any merit
and usefulness and if money is spent-al-
though it is very low, inIndia the total
expenditure on higher education is only
59, of the GNP —and after spending that
59, if you are not bringing out pcople who
can be of any utility to the country and
who can be of any utility for their personal
families and personal selves, who are just
getting Degrees and doing nothing and
this has been admitted by both of you that
there i1s a deteriorating  condition in the
educational stand in this country. Then I
would like the hon. Minister kindly to
say in what manner she wants to solve
this problem of education in India, parti-
cularly in Delhi whose educational standard

is so high. Delhiis the seat of learning
for everybody, including those who do
not belong to Delhi. I want the hon.

Minister to find out and let us know as
to how she wants to solve the problem.

Here 1 share with the views expressed
by Mr. Banatwallah. 1 wish (o congra-
tulate him and other hon. Members who
have given this Calling Attention Motion. I
am glad that something is happening. The
University has realised that there are
difficulties in admission. | understand
that your Department has takan note of
what the Members of Parliament feel with
regard (o admissions to various colleges.
As far as enrolement to these educational
institutions is concerned, I am happy that
there is a Circular to this effect. You talk
about reservation of 7-1,29% that has been
made for the ST. But itis not being im-
plemented and one of the officers of your
Department is not even caring for that.
Something should be done for this.
(Interruptions)

Another point is that Delhi does not
have a large number of ST. Delhi does
have a large number of Scheduled Castes.
Half of the number of reserved
quota for ST is not filled up. Therefore,
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they remain vacant. They should not
remain vacant for a very long time.

Then, Sir, if the officers concerned do
not take note of what has been directed in
the Circular, there would be a bad day in
the history of educatioal institutions. We
all should know that education is necessary
for building up the nation and it is going
to give all the other advantages which we
have not been able to get so far, But
unfortunately the standard of education
has been deteriorating every day. Fortu-
nately, it is not the case of Delhi, but is
happening elsewhere.

Now, more than 12,000 students are on
the road. If you say that 11,500 students
can have their education through corres-
pondence course and about 3000 women
students can go to non-collegiate courses,
I won't call it higher education. There-
fore, according to you, higher education
can only be given to 37,000 and odd

students. They have got to . keep pace
with the demand. When there is more
demand for B. Com. (Hons), Science

(Hons.) courses, you should make arrange-
ments for those courses. If those students
later on do not get admission, then they
carry on with the sterco-typed system of

education. That is what is happening
now. Here, 1 would like to draw your
attention to page 4 of your statement.

You have stated-

“] am glad to inform the Housc that
the Chairman, UGC has assured me
that a few more colleges in Delhi will
be allowed to offer Honours courses in
Science enabling an additional 260
students to get admission to Science
(Honours) courses.”

That means, there were Science Students
with very high marks but they were still
walking here and there because of non-
availability of seats in the colleges. One
thing is clear that there is more demand
for Science (Honours) courses, more
demand for B. Com. (Hons.) course, more
demand for Political Science (Hons.) course--
not that they want to become politicians.
So, number of seats for these courses
should be increased rather than stick to

AUGUST 8, 1983

SC & ST Students (CA) 404

the gun that only 30 or 36 seats would be
available for B. Com. (Hons) courses, etc.

Now. after having taken note of this
Calling Attention Notice, the apathy of the
students particulary of the Delhi students, I
hope all the students who are still unable to
get admissions to the colleges, would be
absorbed and also anybody who comes to
Delhi would be quite welcome and he would
be given aseat in one college or the
other.

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): The hon.
Member has just mentioned about the
students coming to Delhi from outside. The
number of students coming from outside
always kept in view while fixing the total
enrolement capacity and that is why there
are an additional 1500 seats over and above
the number of 35,600 students who have
becoine eligible in Delhi alone. | would also
like to mention here that there are some
who want admission in certain colleges
here. Then there are already students who
are under-graduates who have applied for
1.1.Ts., Medical Colleges and for different
Engineering courses all over India. So,
students from Delhi also go out bccause
these courses are on all-India basis, When
you mentioned that so many students come
from outside, 1 may point out that so many
students are also going out, of course, the
number of students going out and the
number of students coming in may not be
the same. What I am saying is that some
number of students are also going out of
Delhi. If we are talking of job-oriented
education, we notice that in the correspon-
dence courses, there are so many people
who are employed and who want to
improve their educational qualification. So,
they join the correspondence courses. There
is nothing bad about it. There are so many
women who are working and who want to
improve their knowledge. So they join the
correspondence courses. Correspondence
Course have become very popular among
the working women and [ think.you should
be happy about it.



